
THE GAUH ATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC.VII-2O5 I 2Ot3 I t34O2A

Shri Saptarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

From

To,

Sub

Ref: -

Shri Jitu lu'lani Barman,

District & Sessions Judge,

Goalpara.
Dated Guwahati the

Car permission.

Your letter No. D]G.12O2216153, dtd 15.12.2022

ts
(-( December,2022.

Slr,

With reference to the above, I am directed to inform you that you

have been directed to dispose of the matter of shri Mrinal Newpane, Chief Judicial

lv'lagistrate, Goalpara regarding permlssion to take his allotted offlcial vehicle to

Jamugurihat, Biswanath Chariali from the morning of t5,L2'2O22 till the

morning of t7,L2,2O22, at Your level.

Yours faithfully,

s4 /-
]T. REGISTRA R ruIGILANCE)

Mem NO.HC. r-20.5120 3 / 13403- ,^34041A. I (' (L- 1eL1-
2

Copy to : 1. Shri lYrinal Newpane, Chief -ludlcial l4agistrate, Goalpara'

The Project lvlanager, Gauhati High Court.
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